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(7) House of Representatives,
Morocco;
(8) Members and Staff of the Gene-
ral Council, Commonwealth

Parliamentary Association;

(#) Franco-Indiap Friendship Com-
mittee of the French National
Assembly;

(10) Former Chairman, Common-
wealth Parliamentary Associa-
tion General Council, Lagos;

(11) Inter-Parliamentary Group of
Monaco;

President of the Argentine
National Senate; and

Parliament of Peru.

112)

(13

A copy each of these condolence
messages and other gsuch messages re-
ceived from indlviduals hag been
placed in the Parliament Library for
the information of Members,

12.06 hrs.

RETIREMENT OF SHR1 KAUL AND
APPOINTMENT OF SHRI SHAK-
DHER AS SECRETARY LOK SABHA

Mr. Speaker: I have to inform the
House that Shrji M. N, Kaul has
retired from the office of the Secre-
tary, Lok Sabha, with cffect from the
1st September, 1964,

Shry Kaul joined the Central Le,sis-
lative Assembly as an Officer of the
House in 1837 and has bzen conti-
nuously associated with i's su-cessor
Houses, namely, the Conslituent
Assembly (Legislative), Provisional
Parliament and now the Lok Sabha
He has held the office of the Secretary
of the House gince 1947,

Hi; tenure was marked by manv
transitions and changes, constitutional
aond procedural. In all these matters,
he tendered sound advice to the
Speaker and helped in mouldinz the
Consti*utional provisions relating tu
Parliament and the Rules of
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Procedure on modern lines, He helped
and guided the Committees of this
House, particularly during the initial
stages.

1 might also add *hat not only he
gave advice to the Speaker and to the
Committees but his advice was always
svailable to every Member of the
House to whichever group be belong-
ed and he gave always sincers and
sound advice.

After Independence, he wasg res-
ponsible for reorganising and expand-
ing the Becretariat of this House to
give prompt and efficient service to
the Members.

He wpas =lso responsible for organis-
ing the Commonweslth Parliamentary
Conference in Delhi in 1857 which
won high praise from all,

He accompanied several Parlia-
mentary Delegations to the Inter-
perliamentary Union, Commonwealth
Parllamentary Association and other
Goodwill Parliamentary Delegations
and gave good advice on complicated
matters.

He helped the Speaker; &and the
Secretaries of the State Legislatures
in their problems and his services
were readily available to them at all
times in Conferences and personal
discussions.

He was glso elected to the Exe:utive
Committee of the Association of
Secretaries-General of World Pariiu-
ments and submitted (o that body
valuable reports on several aspects of
parliamentary procedure and secre-
tariat administration.

His has been a distinguished record
of devoted service and unflinching
Jovalty. Hig vast experience and derp
knowledge were of immense help ‘to
me since I took over as Speaker. His
mature advice so readily available
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was always sound and could be
depended upan.

In appreciation of his long and
distinguished record of service, 1
have appointed him as Honorary
Officer of this House. It is only &
recognition; there would be no func-
tions that he would be discharging;
it is only the acknowledgment of his
services so thait he can come to the
office or to this Parliament building.

I have also to inform the Members
of the House that I have appointed
Shri S. L. Shakdher. who hag served
this House as Joint Secretary for
more than 11 years, as the Secrctary
of Lok Sabha.

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): Sir, I  wholeheartedly
endorse the observations you lave
made, Shri Kaul wag a mamiliar
and friendly figure for all of us; he
was the first Secretary of the
Lok Sabha after our Independence.
We all know that he helped in build-
ing up high traditions and healthy
conventions in the parliamentary
work. | had occasion to know him
for a long time, even before he be-
came the Secretary here. [ can say
that he was a devoted officer and made
@ valuable contribution throughout
his service. He was often seen rush-
ing to the Speaker and telling some-
thing into his ears.

Wo T WAIRT Wi (FEwTATT):
g v F M 9T | AW e
A wTAT ORI AT & | a Wt e
d |
Shri Lal Bahadur Shastri: The
Becretary has every right to advise
his bgss, But it is only advice and the
decision is finally taken either by
the Speaker or the Minister. But
sometimes his voice was so loud that
we were able to hear part of what he
dinned inlo the ears of the Speaker.

Sir, 1T do not want to take more
time of the House. Indeed 1 and
the Government feel thankful to him
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for the service he has rendered and

1o

we all wish him well. I hope our
new Secretary, Mr. Shakdher, will
also try to keep up the samc high
standard.

Bhri M. R, Masanl (Rajkot): Sir,

pleass permit me to associate myself
with what has fallen from your lips
and that of the Prime Minister. We,
on this side of she House, too would
like to pay our tribute to the effi-
ciency and the great sense of fair-
ness with which Mr. Kaul and  his
colleagues in the Secretariat Imave
throughout behaved. [ have myseif
had the pleasure of knowing Mr. Kaul
since 1945. While we are sorry that
this long sssociation ends, we wish
him well in whatever he undertakes.

Bhri A. K. Gopalan (Kesergod): |
also wish to associate myself with
the sentiments expressed here by you
and the Prime Minister, We, Lhe
Members of the Opposition—especia-
ly myself who were here in 'he first
Purliamept had been very much help-
ed by the Secretary and I wish him
well.

Shri U, M. Trivedi (Mandsaur): I
also associate mysel!, on behall of
my partly and of the Opposition Mem-
bers, with the sentiments expres:cd
by you and the Leader of the Huuse
about the retirement of Mr. Kaul. I
knew him since 1882 when I eniered
this Parlisment for the first time. I
always remember him as one who
always gave the most dispassionate
advice to any Member whg had the
opportunity of meeting him. [ wish
him well,

Mr. Speaker: I think these are the
ti ts of all Members.

Bhri Hari Vishau Kamaih (Hoshan-
gabad): While associating myself wilh
the sentiments that have been expres.
sed, by your leave, Sir, I would like
to make a submission. I do not wish
g strike u jarring note. We are Jos-
ing a valuable servant of the House,
But he has been appointed, | find
an Honorary Officer of the Houst.




111 Retirement of SEPTEMBER 7, 1084 and appointment of

Shri Kaul

Mr. Bpeaker: With no functions to
perform.

8hri Harl Vishnu Kamath: I know.
But gs far as my study of the Consti-
tution and the rules of the House goes,
there is no provision in the Constitu-
tion for an Honorary Officer of the
House. (Laughter). It is not a matter
for Rughter, beoause the Constitution
recognises only two officers, namely,
yoursel! and the Deputy-Speaker.

Mr, Speaker: Therefore, he shall
have nothing to do whatever?

Shri Harl Vishan Eamath: For in-
stance, there is provision for acling
Judges for the Supreme Court. Bo
also, if the Constitution hag provided
for Honorary Officers, it would have
been regular. He hms rendered great
service to the House, and I would
not mind if the Constitution is amend-
ed for this purpose.

Mr. Speaker: ] have not nppomted
him an officer with any
perform or any duties to discha:ge in
that connection. It is usual in uther
Parliaments only to recognise the
pervices. It Is only a recognition of
that und nothing more than that. It
does not interfere with any provi-
sions of the Constitution or rules

Shri H. N, Mukerjee (Calcutta
Central): Sir, 1 would like only 1w
say that we appreciate your gesture
in having appointed Shri Kaul as
your Honorary Officer because I am
sure when you did it it was within
the ambit of your authority and it was
a kind of e token of appreciation of
ths work whioy he has been doing
for so long for all of us. Therefore,
I hope thiz House, without any kind
of discordant note would express its
aooreciation of the services of BShrl
Kaul and also of the step you have
tksn in order to give sOmMe expres-
sion to that appreciation,

Tl T WAEY WIfgaT ©  Wew
g, AT 4§ qF o

= Shri Shakdher as 2
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